IN THE NATIONAL COMPANY LAW TRIBUNAL, AHMEDABAD
COURT -1

ITEM No 28
C.P.(CAA)/26(AHM)2021 in C.A.(CAA)12(AHM)2021
Order under Section 230-232

IN THE MATTER OF:

Kunjal Investments PvtLtd Applicant
Voltamp Transformers Ltd

Order delivered on ..29/06/2021
Coram: «

Madan B. Gosavi, Hon’ble Member(J)
Virendra Kumar Gupta, Hon’ble Member(T)

PRESENTS:
For the Applicant : Sr. Advocate, Mr. Navin Pahwa

ORDER

Heard the learned Sr. Counsel for the Petitioner.

The order is reserved.

(VIRENDRA KUMAR GUPTA) (MADAN B GOSAVI)
MEMRE ECHNICAL) MEMBER (JUDICIAL)

AB




